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 Title:  Withdrawn  of  the  Repealing  and  Amending  (Third)  Bill,  2015.

 THE  MINISTER  OF  LAW  AND  JUSTICE  (SHRI  D.V.  SADANANDA  GOWDA):  Madam,  I  beg  to  move  for  leave  to  withdraw  a  Bill  to  repeal  certain
 enactments  and  to  amend  certain  other  amendments.

 HON.  SPEAKER:  The  question  is:

 "That  leave  be  granted  to  withdraw  a  Bill  to  repeal  certain  enactments  and  to  amend  certain  other  amendments.

 The  motion  was  adopted.

 SHRI  D.V.  SADANANDA  GOWDA:  Madam,  I  withdraw  the  Bill.

 Interruptions)

 HON.  SPEAKER:  Pralhadji.

 Interruptions)

 SHRI  PRALHAD  JOSHI  (DHARWAD):  Madam,  I  have  given  notice  for  moving  a  Privilege  Motion  against  Mr.  Robert  Vadra.  ...  Interruptions)  He  has
 posted  a  comment  in  the  Facebook  and  said:

 "Parliament  begins  and  so  do  their  petty  diversion  political  tacticsa€!  People  of  India  are  not  fooled.
 Regret  to  see  India  Led  by  such  so  called  leaders!!"

 Probably,  he  has  commented  on  their  party.  ...(Jnterruptions)

 Madam,  Robert  Vadra  has  belittled  not  only  individual  Members  of  Parliament  but  also  belittled  the  total  image  of  the  Parliament.  ...  Interruptions)
 He  has  attacked  the  Parliament.  ...(Jnterruptions)  By  that,  the  image  of  the  Parliament  in  the  entire  world  has  been  reduced  by  Robert  Vadra.
 ...Jnterruptions)  As  by  the  Congress  Party,  #  he  has  shown  disrespect  to  the  democracy  and  also  to  the  Parliament.  ...(Jnterruptions)  जैसे  इन्होंने
 इमरजेंसी  लगाया  था,  वैसे  ही  उन्होंने  डेमोक्रेट  के  ऊपर  अटैक  किया  3)...(ceaenor)  They  do  not  have  trust  and  confidence  in  democracy.  That  is  why,  the  Privilege
 Motion  should  be  adopted  and  Robert  Vadra  should  be  punished.  ...(  Jnterruptions)  Robert  Vadra  should  be  immediately  called  before  the  House  and
 reprimanded.  ...(Jnterruptions)  Robert  Vadra  has  totally  disrespected  the  entire  Parliament  and  democratic  system.  He  should  immediately  be  called
 before  this  Parliament,  and  he  should  be  punished  and  reprimanded....(  Interruptions)

 Robert  Vadra  should  definitely  be  punished.  ...  Jnterruptions)  Thank  you....(  Interruptions)

 माननीय  अध्यक्ष  :  प्लीज़,  मेरा  आपसे  निवेदन  है  कि  केवल  दो  मिनट  के  लिए  मेरी  बात  सुनिए,

 8€|  (व्यवधान)

 माननीय  अध्यक्ष  :  आप  यहीं  खड़े  रहकर  ढी  मेरी  बात  सुनिए|

 8€|  (व्यवधान)

 HON.  SPEAKER:  I  am  not  asking  you  to  go  to  your  seats.

 Interruptions)

 HON.  SPEAKER:  Yes,  I  know.  That  is  why,  I  am  standing.

 Interruptions)

 माननीय  अध्यक्ष  :  मैं  उसी  के  लिए  खड़ी  हुई  हूं।

 8€|  (व्यवधान)

 माननीय  अध्यक्ष  :  उनको  भी  a

 8€ |  (व्यवधान)



 माननीय  अध्यक्ष  :  उनको  डांटने  का  तो  मौका  दीजिए,

 8€|  (व्यवधान)

 माननीय  अध्यक्ष  :  प्लीज,  7.0  मिनट  का  समय  तो  मुझे  दीजिए,

 8€|  (व्यवधान)

 माननीय  अध्यक्ष  :  उसको तो  बोलूं।  वह  aft  ठीक  नहीं  है।

 8€|  (व्यवधान)
 माननीय  अध्यक्ष  :  आप  सबसे  मेरा  निवेदन  है

 8€|  (व्यवधान)

 माननीय  अध्यक्ष  :  मुझे  मालूम  है|  मैं  सब  बोल  टढ़ी  हूं

 a€|  (व्यवधान)
 HON.  SPEAKER:  I  am  requesting  all  of  you.

 Interruptions)

 माननीय  अध्यक्ष  :  मैं  आप  सभी  से,  सभी  में  यहां  के  भी  लोग  आ  गए,  वहां  के  भी  लोग  आ  गए,  मेरा  आप  सभी  से  निवेदन  हैं  ....

 a€|  (व्यवधान)

 माननीय  अध्यक्ष  :  कुछ  लोग  यहां  पर  हैं  जो  अपनी  बात  रखना  चाहते  हैं।
 8€  (व्यवधान)

 माननीय  अध्यक्ष  :  आप  प्लीज  सुनिए,

 a€|  (व्यवधान)

 माननीय  अध्यक्ष  :  मेरा  एक  निवेदन  है|  कोई  भी  नहीं  दिखाए,  ल  आप  दिखाएंगे,  न  वे  दिखाएंगे,  कोई  भरी  प्लेकार्ड  कृपा  करके  नहीं  दिखाएगा,  वे  कर  रहे  हैं,  इसलिए  हम  करें,  यह  तरीका  ठीक  नहीं
 है।

 8€|  (व्यवधान)
 माननीय  अध्यक्ष  :  एक  बात  ध्यान  में  रखिए  ।  you  do  not  want  to  run  the  House,  then  it  is  okay.  I  will  adjourn  it.

 Interruptions)

 माननीय  अध्यक्ष  :  अगर  आपकी  इच्छा  हैं  कि  कोई  भी  चर्चा  adi  हो  तो  मैं  हाउस  एडजर्न  Dell)

 8€|  (व्यवधान)

 माननीय  अध्यक्ष  :  मेरा  एक  बार  फिर  निवेदन  है

 8€|  (व्यवधान)

 HON.  SPEAKER:  Do  you  not  want  to  run  the  House?

 Interruptions)

 HON.  SPEAKER:  This  is  not  proper.

 (Interruptions)

 HON.  SPEAKER:  Again  and  again  I  am  requesting  you  all  not  to  show  placards.  Please  do  not  do  it.  वे  भी  नहीं  दिखाएं,  Nobody  should  do  it.

 Interruptions)

 HON.  SPEAKER:  This  is  not  proper.

 Interruptions)

 माननीय  अध्यक्ष  :  नियम  तो  आपके  बनाए  हुए  हैं|  नियम  मेंरे  बनाए  हुए  नहीं  हैं,  नियम  आप  सबने  बनाए  हैं|

 8€|  (व्यवधान)

 माननीय  अध्यक्ष  :  वे  तो  बैठ  गए,  आप  भी  बठ  जाइए।  आई  ऐम  सॉरी,

 8€|  (व्यवधान)

 SHRI  MALLIKARJUN  KHARGE  (GULBARGA):  Madam  Speaker,  whatever  Mr  Joshi  said  about  Mr  Vadra,  he  is  not  a  Member  of  this  House.



 ...  Interruptions)  In  spite  of  that  ...  Interruptions)

 HON.  SPEAKER:  Who  is  not  there  in  the  House?

 Interruptions)

 माननीय  अध्यक्ष  :  प्लीज,  प्लेकार्ड  जहीं  हिलाइए

 8€|  (व्यवधान)

 माननीय  अध्यक्ष  :  अगर  आपको जहां  सुनना  है,  अगर  आपको  बातचीत  जहां  करनी  है,  अगर  आपको  चर्चा  नहीं  करनी  है,  अगर  आप  नहीं  चाहते  हैं  तो  डटट  sie

 8€|  (व्यवधान)

 HON.  SPEAKER:  The  House  stands  adjourned  to  meet  again  tomorrow  the  24th  July,  2015  at  11.00  a.m.

 12.14  hrs

 The  Lok  Sabha  then  adjourned  till  Eleven  of  the  Clock

 on  Friday,  July  24,  2015.0  /  Shravana  2,  1937  (Saka).
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